
IN THE CENTRAL ADMItUSTRAflVE TRIBUNAL HYDERABARBENCH 

AT HYDERABAD 

0.A.No.277/93 	 D;€e of ider:4.12.95 

BEqEEN: 	 ç 

a 

Union of Itidia, rep, by 
General Manager, S.E.Rly., 
Garc3ea Reach, Calcutta-43. 

Divisional Perscnel Officer, 
South Eastern Railway, 
Visakhapatnam, 

AND 

1.G.Swaminajc5u, S/n Late flame 
!4urthy Naidu, Nandamut-i 
Wagar, Gopalapatnarn, 
Visakhapa toam. 

2. The Authority under P.W.Act 
and the Asst. Commissioner 
of Labour, Visakhapatnam, 

C 

Counsel for the applicants 

Counsel for the Respomdeuts 

Applicants. 

Respondents. 

Mr. N.R.r)evraj 

Mr ,1<. IC . Chakrava r thy 

CORAI'l: 

HON'BLE SHRI JUSTICE V.NEEL.IDRI RAC VICE CHARNAN 

HON 'BLE SHRI R,RANGARP.JAN MENBER (ADMN.,) 



I 	 I 

O.A.277/93 	 bt.of order:4-2-1995 

ORDER 

As per Hon'blè Shri Justice V. Neeladri fla*, Vice Chairm 
1 

C 
Heard Shri N.R. Devraj, learned counsel for 

the applicant and Shri K.K.Chalëfnvarthy, leained cOunsel 
¼ 

for the respondents. 

I 	 -) 
2. 	 The respondents in PW N0.9/91 havefiled, this 

OA praying for setting aside t1e order dated 9.9.92 

passed by the Authority under payment of Wages Act 

(Asst.Commissloner of Labour, Jisakapetnam) in PW 9/91. 

I 	 C 

- 

	

3, 	 For the reasons s 

4.12.1995 passed in OA 36/93, 

returned for prefering an app 

	

4. 	 Return this OA 

the proper f*AW. 

tARAJA N) 
Member (Admn) 

in the order dated 

s application has to be 

before the propez forum. 

prefezing an appeal before 

'I- 

(V.NEELADRI Rko) 
Vice Chairman 

mvl 
ctflY- 

nJ 
S1iviputy Regiatrar( i)c 

TO 
The General Manager, SE bUy, 
Garden Reach, Union of India, Clcutta-43. 
The Divisional Personnel Offlcer.SE 	 I 

a. 	 and the Asst.Connjssjoner 
of Labour, Visakhapatnam. 

One copy 'to Mr .N.lt.IEvraj, SC for Rlys CAT.Hyd. 
One copy to ?lr.K.lcChakravarthy, Advocate, CAT.}4yd, 
One copy to Library, CAT.Hyd. 
One Spare ccpy. 

pvm 



- 	-I 

TYPED BY 

COMPARED BY 

rT_yr'r •-"- 	...-, L UICjL. I 'thA 	- 

A1'PEO'LD 

IN THE CENTRAL ADMINISTRAL \TE 
HYDERABAD BENCH AT H:LLRAr.:2 

THE HON' BLE MR.JUSTICEV.CEELALF.'JC. 
VICE C1fIP.NhN 

AND 

THE HON'BLE MR.R.RAt\TGARAJAN :N(;) 

DATED: 

r 

I: 

OR DE WJZ1JJ3- 

M .A ./R.A ./C . A. No 

- in 

O.A.No. 

T.A.No. 	 (w.P.No. 

iv ttnA nrR Tntte rim directions 

I 
Al ate d. 

Di$posed of With directions. 

Di4missed. 

Di4issed as Withdrawn. 

Di4issed f Or default. 

Ordered/Rejected. 

H  0 

C6ctQA 	o 

I 
Cntisl -ACmifliSUaUVI mnn'-t---... 

DESPATCH 

... 2± 




